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CRDER{ORAL)
By Mr. .i‘usffce M.A Khan,

Learned counsel for the applicant has submitted that the order of
the Tribunal dated 5.7.2004 in OA 1590/2004 was challenged in the
Hon'ble High Court in W.P. {C) No. 11854/2004. The applicant has
filed an application under Contempt of Courts Act in the Hon’ble High

Court which is pending there.

2. Counsel for the petitioner has submitted that he does not
press this petition before the Tribunal and has requested to withdraw
the same.

3. There is no opposition to this prayer. Accordingly, in the facts
and circumstances stated on behalf of the petitioner, we dismiss the
pres""nt pétition as withdrawn. Noticés are discharged.
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